Title: Demanded a statement from the Home Minister regarding abduction and killing of innocent people in Doda
Distribt of Jammu and Kashmir.

SHRI PRIYA RANJAN DASMUNSI : What is this? ...(Interruptions) Sir, we have to convey, through you, to the

Government that the incidents after incidents are taking place in the Doda district of Jammu and Kishtwar and other
places in the Kashmir Valley.

These incident and repeated assurances...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Khurana, do you know that he had given a notice to suspend the Question Hour and
that hon. Speaker had asked me to give him the floor after Question Hour?

...(Interruptions)

MR. DEPUTY-SPEAKER: What do you mean by that? | have said that | will give the floor to you also.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Sir, if they do like this, we can also do like this...(Interruptions)

MR. DEPUTY-SPEAKER: If this is the way the Treasury Benches behave in this House, | am afraid, | cannot
conduct the House like this.

...(Interruptions)



SHRI PRIYA RANJAN DASMUNSI : Mr. Deputy-Speaker Sir, hon. Home Minister, Shri Lal Krishna Advani, in the
House, right from the day of first massacre last year and in public postures, havd assured the country and the
Parliament that all possible measures would be taken to save the lives of the innocent people...(Inferruptions)

=t fara wiear : Sy S, & 5=y F9R...(Interruptions)

MR. DEPUTY-SPEAKER: Nothing will go on record, except Shri Dasmunsi"s speech.

(Interruptions) &€, *

* Not Recorded

SHRI PRIYA RANJAN DASMUNSI : This is the third incident in Doda right after Agra Summit. The hon. Home
Minister, instead of explaining what measure he has taken to ensure the safety of the innocent people there, gave a
lecture yesterday that only the next day of the Agra Summit, "we came to know that Parvez Musharraf will not
honour this accord and the killings will continue". He did not tell this in Parliament nor at the time of Agra Summit.

Mr. Deputy-Speaker Sir, we know that Pakistan extremists, right or left, are taking the lives of the innocent people
and this Government is functioning with casual comments. The Home Minister, Shri Advani, has failed, one after
another incident, to ensure full security to the people of Jammu & Kashmir.

Mr. Deputy-Speaker Sir, the Amarnath Pilgrims were massacred right after the Agra Summit. This is the third
massacre and today also some incident happened in Udhampur. But the Home Minister is trying to pass the buck
elsewhere.

We know, Sir, Pakistan extremists are taking our lives and they are doing whatever they like. We know it and we
condemn the terrorists and we condemn Pakistan also. But the Home Minister merely cannot absolve himself by
condemning them. What role has he played in this? He did not play any role till now to ensure the protection of the
people of Jammu & Kashmir Valley. Does this Home Minister deserve to continue in his office when one after
another massacre is taking place? He is going and making his political articulation of the issue without taking care
of the security of the people.

| demand, Mr. Deputy-Speaker Sir, that the Home Minister must come to the House, give all priority to this incident,
make a statement, allow the House to question him on all the matters. He is failing everyday. His handling of the
matters right from Kandhar episode to yesterday"s kidnapping and killings show how incapable he is, how
ineffective he is, how insincere he is to take the issue seriously. His simply talking about cross-border terrorism will
not help us. We are ready to cooperate with the Government in all matters of Jammu & Kashmir, but we cannot
keep silence on the callous attitude of the Home Minister of India in the matter pertaining to Jammu & Kashmir,
especially to the incidents of Doda village. Sir, If one district cannot be protected by the Home Minister, how will he
protect the country, | want to know. The same incident has taken place in Doda three times.

So, Mr. Deputy-Speaker Sir, | demand the Home Minister to come, make a statement and take the House into



confidence on this issue.
SHRI SOMNATH CHATTERUJEE : Sir, | would like to associate myself with Shri Dasmunsi...(/nterruptions)
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MR. DEPUTY-SPEAKER: Shri Khurana, why | have given floor to Shri Dasmunsi, do you know this? He gave a
notice for suspension of Question Hour and hon. Speaker asked me to give him the floor first. sny aR-a” wa @ 7=
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SHRI SOMNATH CHATTERJEE : Mr. Deputy-Speaker, Sir, undoubtedly the situation in Jammu and Kashmir is
becoming more and more serious. Especially after the failure of the Summit, there were incidents of grave nature.
Innocent lives were lost. We certainly condemn what is happening there most strongly. The country is resolved to
fight this terrorism, which is there. That does not absolve the Home Minister and the Home Ministry of the
Government from their responsibility of providing security to the lives and properties of the people who are there.
There is a clear indication of lack of security arrangements.

Now, what is happening in this country is that a Member of Parliament was killed on the street of Delhi at 1.20 p.m.
in broad daylight. | can shudder to think as to what is happening there. Obviously they are sitting ducks and easy
targets. The insurgents are coming inside the State of Jammu and Kashmir and killing innocent people at their
sweet will and the Government is only reacting to situation. That is what we have said earlier. This Government is
unable to prevent things from happening. They are only reacting to incidents or reacting to situation. Security is not
a matter of reaction. Security has to be provided initially.

The Home Minister should have been here today and taken the House into confidence. Merely giving media
coverage does not help. This House is not taken seriously by the Government on any major issue. All sections of
the hon. Members from Bihar have to shout for saving the people of Bihar and we are told that there is a five-page
statement, where Bihar figures only in a small paragraph. Is this the way the country will be run? If they are unable
to tackle them, let them save this country by getting themselves out from here.

Sir, it is the duty of the Home Minister to come before this House and tell us as to what is the real situation and
what steps are being taken by the Government.
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MR. DEPUTY-SPEAKER: Shri Rajiv Pratap Rudy, please sit down. He has given a notice.
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SHRI ALI MOHD. NAIK (ANANTNAG): Sir, | should be allowed to speak on the Doda killing.

MR. DEPUTY-SPEAKER: You ought to have given the notice. You have not given the notice.
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SHRI ALI MOHD. NAIK : Mr. Deputy-Speaker, Sir, | should be allowed to speak about my State.

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Vijay Goel has given the notice. How can | give you the floor?

...(Interruptions)

MR. DEPUTY-SPEAKER: This is an important matter. You did not give the notice.

...(Interruptions)



SHRI ALI MOHD. NAIK : There was no notice from the Communist leader. He was given the chance. | want to
speak regarding my State.

...(Interruptions)

MR. DEPUTY-SPEAKER: | have given the floor to Shri Vijay Goel. Do not interrupt now.
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SHRI PRIYA RANJAN DASMUNSI : It is absolutely wrong. Let the Government say that we have opposed the Prime
Minister on Kashmir issue. We have always supported the Government's stand on Kashmir. ammq 3 seferaa 78 8, &@
T @ € iR g el < El

SHRI E. AHAMED : Those who have given the notices should be allowed to speak.
MR. DEPUTY-SPEAKER: Your name is there.

...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : If an MP is affected, that MP should be given the chance. He is the MP from
that area.

MR. DEPUTY-SPEAKER: | know it, Shri Dasmunsi. The names are listed on the basis of time at which the notices
were given. After him, he is getting his chance. His name was listed at serial number five, and Shri Ramji Lal
Suman's name was listed at serial number two.
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MR. DEPUTY-SPEAKER: He has given the notice.

MR. DEPUTY-SPEAKER: You are wasting the time of the House.

SHRIMATI SHYAMA SINGH (AURANGABAD, BIHAR): Let him speak first because he is from that constituency.a€| (
GET)
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